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[Shri M. C. Chagla] 
there. My hon. friend says that proper caution 
was not taken. Experts 'from here, from the 
Survey of India, from the External Affairs 
Ministry and from the Defence Ministry went 
there. There were experts from there. Days 
were spent to make sure that the boundary 
was the proper boundary between India and 
Burma. The boundary is 1,450 km. long, and 
we have seen to it that not one inch of the 
Indian territory has been lost or jeopardised 
in any way. The boundary is exactly between 
India and Burma which clearly describes how 
much territory belongs to India and how 
much territory belongs to Burma. I do not 
understand this question of my hon. friend. 

(Some  hon.  Members  stood  up) 

THE DEPUTY CHAIRMAN: I think we 
have taken much time. Mr. Kaimal will 
continue his speech. This is over. 

SHRI S,       S.       MARISWAMY 
(Madras):  Please,   Madam   .   .   . 

THE DEPUTY CHAIRMAN: We cannot 
go on. I am satisfied with the answer. Mr. 
Kaimal. 

 

 

THE DEPUTY CHAIRMAN: We cannot 
go on in this way. Yes, please continue your 
speech, Mr. Kaimal. You will get only ten 
minutes. 

THE BUDGET    (RAILWAYS), 1937-68—
GENERAL   DISCUSSION—contd. 

SHRI ARAVINDAKSHAN KAIMAL: 
Madam Deputy Chairman, as a result of the 
stagnation in the railway economy, the public 
sector undertakings wil> suffer. Take, for 
example, Bhilai which produces mostly rails 
and sheets. If you do not purchase the usual, 
expected quantity. there will be 
unemployment; the capacity will remain idle. 
The same thing will be with the wagon-
builders all aver the country. If you do not 
buy wagons from them. . .(Interruptions). . . 
They will have to close down, resulting in 
unemployment and starvation for millions of 
workers. 

The Minister has expressed his concern at 
the rise in prices of materials, namely, steel 
and cement. Who has decontrolled steel and 
cement? Your Congress Government. You 
have done it under pressure from the 
monopolists and capitalists. You have dug 
your own grave, and you are trying to tell 
others what has happened, that the grave has 
been dug. You have dug it yourself; Who 
asked you to decontrol cement and steel, 
giving them a chance to enhance the prices 
without any reason? This is a crime that you 
have committed. 

How is this increase in freight and fare 
rates going to react? This Government all the 
time was telling us —it was merely a lip-
service; we all know it—that they want to 
hold the price-line. 

(THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN) IN THE CHAIR). 

It cannot be done by magic, they cannot do it. 
By this increase in fares and freight rates, 
there will be a spiral of prices rises at every 
stage. The common man will almost be 
throttled and taking advantage of this price 
riss, the capitalist, the producer, will make 
enormous profits. 

THE DEPUTY CHAIRMAN: Please, Mr. 
Yajee. Mr. Kaimal, will you kindly continue 
your speech? 

THE DEPUTY CHAIRMAN:  I hav( 
called Mr. Kaimal. please. 



3699      Budget  (Railways''       [ 13 JUNE 1967 ] 1967-68 3700 

High-rated traffic is at present only 27 per 
cent of the total revenue traffic. This has been 
on the decline in the recent past and I am 
afraid the present Buuget will only result in a 
further decline in the high-rated traffic. So, 
you will be burdened with more of low-rated  
traffic. 

The House was assured that the Minister 
would take measures to introduce economy in 
the railway administration. However, by 
economy, we kaow that this Congress Govern-
ment, of which the Railway Minister and the 
Railway Administration are a part and parcel, 
only mean retrenchement of helpless workers. 
You know that you have an employers' market 
and you can always butcher them anyway you 
like. 

I was speaking about wasteful expenditure 
and top-heavy administration. The top people 
are enjoying almost the same privileges as the 
Britishers had offered to their white-skinned 
executives. For instance, let UB take the work-
load of a small man in the Railways. During 
1946-47 the total number of open-line staff on 
a zonal railway per million train kilometres 
was 3,422. It came down to 2,980 in 1960-61 
and to 2,880 in 1965-66. Do you realise how 
much you are concentrating on the work-load 
of a worker, the small man? Strangely enough, 
the Railways had appointed twenty Study 
Teams to study the whole thing in order to 
bring down the work-load of an individual a 
little more or perhaps much more. There is 
almost a ban on new recruitment. The Railway 
Administration is already stagnant and it says 
that some of the existing staff is surplus. But 
on the top of this, they want electronic ac-
counting machines. The monopolists have 
advised them that they must have the gadgets 
which they use in America. What is going to 
happen? These computers have come. Mr. 
Moi-arji Dpsai has said in a reply to a debate 
that they are not going to retrench anybdoy.   
But we know that 

trick. You will not retrench anybody; you will 
not give them any advances in their careers 
and you will not recruit any further. It is the 
same old story. Why should we hire these 
computers at fantastic rates? I confess I am 
not an expert but I am told that the computer 
should be housed in an air-conditioned room 
as after half an hour's work the machine gets 
heated and it comes out with wrong figures. 

This electronic machine is a job eating 
demon and I do not know how they can think 
of bringing in a thing like this. I understand 
that there was quite  severe pressure by the 
American monopolists and so it was pushed 
into this Government. The Railways being 
weaklings could not resist and say that we do 
not require them because they are unsuitable 
for us. 

In the Railway Accounting department 
there is a ban on promotion. There are people 
who are getting just Rs. 180 a month, and 
they will continue to get Rs. 180 for the rest 
of their service. Imagine such a situation. 
You start at Rs. 180 a month. An unmarried 
man starts his career at Rs. 180 and 
throughout his career he will continue getting 
Rs. 180 for the r^st of his service. 

As I have said, the electrical machines 
create blunders. We cannot afford to have this 
machine. We cannot afford to have these 
imported American machines. There is an-
other danger. This machine should be fed 
with data. If it is fed with a certain data, they 
will give the secrets of railway movement. In 
case you have a war—you have the I.B.M. 
officers who are the slaves of the Americans, 
or the Americans themselves—they will be 
knowing all about the secret movement of our 
wagons, troops, trains and everything. Can we 
afford to have these people taken inside place 
where the security of the country is to be 
preserved? No. These accounting machines 
should 
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[Shri  Aravindakshan Kaimal.] 
be done away with. Otherwise, we shall 
bring into effect a movement against 
this. I would warn the Railway Minister 
against this, and would say that he would 
not be able to face the movement. 

I would only say this. What is meant 
by the word "overcrowding"? The 
definition, according to the Railway 
Board, the lieutenants of the Railway 
Minister, is this. Excess occupation in 
any train, over and abo've 80 per cent, of 
the seating capacity, is considered as 
overcrowding. Imagine that. It means, as 
against 100 persons, if a coach carries 75 
persons more, it is not considered 
overcrowding, even when it carries 175 
persons as against 100 persons. 

The Railways have a sad record of 
devotees and pilgrims, especially in 
relation to the third-class passengers. I 
would invite the Railway Minister to 
travel as a third class passenger. You 
must try that, Mr. Railway Minister. 

About retiring rooms, the performance 
of the Railways has been wonderful. For 
7,000 railway stations in India in 1962-
63, they have constructed only 12 
retiring rooms. What are the officers 
doing? Why not they find out that during 
the British regime, once upon a time, 
they had good hotels attached to the 
railway stations? You should develop the 
retiring rooms. That is a real help to the 
passengers. It costs you nothing; it costs 
only a little to erect two rooms at most of 
the important stations. 

Take next the punctuality of trains. 
Here, I must say that you have a very 
efficient statistician in the Railway 
Board. He requires increment. If I were 
the Chairman of the Railway Board, I 
would give him a special increment. The 
Railways claim that during 1965-66, the 
punctuality rate was 85.51 per cent. You 
will not believe it. I take this information 
with a pinch of salt.   It Is all 

bunkum. The most precious thing that 
the Railways offer is insecurity while 
travelling. 

We had four accidents in four days. 
What a wonderful performance? There 
should be an award for vhe Railway 
Board for carrying the passengers with 
such great dare. 

I must warn the Government against 
infiltration of U.S. foreign capital in our 
Railways, which i? the biggest public 
sector enterprise with. Rs. 3,000 crores 
of capital. As a matter of fact, they have 
succeeded considerably in making their 
headway in traction and administration, 
the two major hands of the Railways. 

I come to switching over to dieseli-
sation. I have reasons to suspect that our 
former Railway Minister, Mr. S. K. Patil, 
had conspired with the private U. S. 
capital and took the decision to switch 
over to diesel. We find that in Varanasi, 
Diesel engines are being assembled with 
75 per cent, imported components. They 
will call them Indian-made diesel 
engines, but it is clear, clean bluff. 
Railways have imported 377 diesel 
engines till 31-3-1967. The value of 
components for Varanasi so far imported 
mostly from the U. S. is worth Rs. 11.19 
crores and new orders worth 2,220,000 
Canadian dollars have been recently 
placed. For this dieselisation, you have to 
import diesel fuel. In 1965-66 Railways 
imported 662,000 tonnes of diesel fuel 
while the consumption of high speed 
diesel oil was only 258,000 tonnes. I 
wonder why this accumulation, the 
difierence between consumption and 
importation. You were trying to finance 
the American exports there. Now we do 
not know what we are going to do with 
the coal-miners, locomotive workshops 
and workers. The Government is anxious 
to do away with them to benefit the Ame-
rican investors. This most important 
national issue has to be decided after 
taking into consideration every aspect of 
it. This House should go into this end the 
Railway Minister must fully explain its 
outcome. In case of a war, the supply 0f 
fuel and    spares 
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will be stopped. We shall be blackmailed 
by the capitalists abroad and the Indian 
Railways will come to a standstill. 

Another example of wasteful ex-
penditure and extravagance is in the 
fabrication of electric coaches. The inner 
lining has sunmica which costs about Rs. 
0 per square foot and the flooring has 
aluminium chequered plates costing Rs. 
6 per square foot, made by the Indian 
Aluminium Company, the subsidiary of 
an American company, who are their 
friends. Who are the people travelling in 
it? People who may not have two meals a 
day. They have to travel in it because it 
brings money to the American financier. 

The suburban passengers travel like 
packed sardines and they are being asked 
to pay more every year. They travel 
sometimes within the compartment, 
sometimes on the roof. They have no 
choice. They have tp go to office and 
come back home. The Railway Minister 
can show a dagger at him and say, "Take 
it or leave it". The poor passenger has to 
surrender. 

. What I should say in conclusion is that 
if the Railway Minister does not take it 
as a warning and tries to make efforts—I 
know he cannot do it—to improve the 
position, the Railways will be facing a 
disaster within a very short time. 

As in the case of industries, food ana 
other things, in railway line also there is 
discrimination against Kerala. Kerala is 
the poorest State in railway facilities 
with only 4 K.M. for every one lakh of 
population as against 12 K.M.s and 10 
K.M.s respectively in the two 
neighbouring States of Madras and 
Mysore. Total route mileage of Railway 
in this State is only about 700 K.M.s as 
against 4,000 K.M.s in Madras State and 
2,500 K.M.s in Mysore State. All major 
railway workshops numbering 4 and 
employing about 50,000 men are situated 
in Madras and Mysore States with none 
in Kerala. In the matter of sanctioning 
new lines, Kerala has been neglected in 
the first 

3   Five  Year  Plans  and  there  is  no 
silver lining in the Fourth Plan also. 

Out of the six Divisions of the 
southern only one is in Kerala State. The 
location of the Division assigned to 
Kerala, headquartered at Olavak-kot, is 
such that it covers only a small portion 
of railway lines of this State and the 
major portion of lines under this 
Division is in Tamilnad. Even in Kerala 
State, the portion south of Eranakulum is 
attached to the Division located at 
Madurai, resultaratly, the merchants and 
the other rail users of the respective areas 
of this state have to go the two different 
Divisional Headquarters, that is, to 
Madurai and Olavakkot, as the case may 
be, for wagon allotments, movements 
and journey concessions etc. Besides, the 
Malayalee and Tamilian railway 
employees of these two Divisions will 
have to move about on transfers, 
irrespective of the linguistic areas, 
causing great inconvenience to the 
education of their children, etc. As such, 
if a new Division is formed at the central 
place of Kerala somewhere near 
Ernakulam covering all railway lines of 
this State, it will be much beneficial to 
the merchants, other raliway users and 
the railway employees. 

This will especially facilitate to meet 
the varied needs of the Cochin Port Trust 
and the industrial complex then is fast 
developing in and around Ernakulam. It 
will also facilitate better and easy co-
ordination with the State Government 
and consequently pave the way for the 
further developments of the Railway and 
better employment opportunities, in the 
State. The formation of State-wise postal 
circles is worth mentioning in this 
context. Evidently, the first and the 
foremost thing for Railway development 
in Kerala is to form a Division with 
headquarters at a central place covering 
all lines of the State. This will help to 
make it more compact and easily 
controllable from the operational point of 
view and also for better efficiency. 
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1 

i 
In addition to the above, the follow- j ing 

suggestions are also put forward ' for the 
consideration of the Railway j Minis ry:— 

(1) Coastal line—Cochin-Alleppey and 
branch lines, Kollengode-Trichur-
Guruvayoor, and Kottayam-Bodinaya-kanur. 

2. To locate in Kerala one of the proposed 
Railway undertakings in the Fourth Plan, viz., 
Signal Workshop, Integral Wagon Factory and 
Concrete Sleeper Factory.. The location of an I 
Integral Wagon Factory was proposed at 
Quilion in the Third Plan, but was subsequently 
dropped. 

3. To establish a full-fledged Saw Mill in 
Kerala attached to the Creosa-ting plant at 
Olavakkot to supply wooden sleepers for the 
Railways as jungle wood is available in 
plenty in this State. At present, this is 
arranged through contract. 

4. To start a major repair shop in Kerala 
for carriages, wagons and locomotives. There 
are four in Madras State at present and none 
in Kerala. 

5. To introduce diesel car services 
between Ernakulam and Trichur and 
between Trivandrum and Quilon to 
minimise overloading in buses and 
also for quicker transport. 

Thank you. Sir. 

SHRIMATI C. AMMANNA RAJA: Mr. 
Vice-Chairman, Sir, we have listened to very 
learned speeches from Members who have 
gone into great detail about the financial 
aspect, etc. I am not a finance expert or a 
businessman or even an economist. As an 
ordinary passenger, I want to bring certain 
things to the notice of the Minister who, I 
feel, is a very sincere man and who will take 
our criticism with good humour and try to do 
his best. I am really glad that the Railway 
protfolio is in the hands of a man who is 
sincere and efficient. 

Now, if we refer to the speech of the 
Railway Minister on page 4, we can see that 
there has been considerable expansion in our 
Railways. There has been quite a lot done 
during the past few months. I do not know 
whether the present Minister can take he 
credit or the blame for what is obtaining at 
present. But still we have to give our remarks 
so that they can be borne in mind and 
whatever has to be done will be done. What I 
feel is that we have to take the classification 
of the Railways to the time before Shri 
Gopalaswami Iyengar's time. I mean to say 
that there was a First Class, there was a 
Second Class, (here was an Intermediate Class 
and there was a Third Class. Leave alone the 
Intermediate Class which was abolished. How 
is the present Second Class to-day? It is worse 
than the Third Class. I do not know whether it 
should existj but if it should exist, IT. must 
improve, or it must be abolished ed. There is 
no sitting space; there is no sleeping space. So 
something must be done about it. It must be 
real good Second Class. You know many of 
these officers get Second Class. Tliay cannot 
sleep and they have to work the next day. 
They have to undergo a lot of inconvenience 
during their journey. 

Now, during the Britishers' time, I do not 
know why they had established so many 
gauges—broad-gauge, metre-gauge and 
narrow-gauge. 1 can understand narrow-
gauge which has to be there for the hill 
stations, etc. But these metre-gauge and 
broad • gauge have added to our troubles. II 
you want to convert metre-gauge into broad-
gauge, trains will go out °i use and it will 
mean a lot of expenditure. But Still it has to 
be done slowly and gradually and there 
should be only one uniform gauge through-
out. Now, for instance, if people want to go 
from Delhi to Mysore, they have to go to 
Madras to get broad-gauge connection to 
Bangalore and it will take a much longer time 
than if they come to Hyderabad and then go 
to Bangalore and if between Hyderabad and 
Bangalore it is broad-gauge, 
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which it is not. So I suggest, that there should 
be a direct train from Delhi to Mysore via 
Hyderabad and the Dhond-Secunderabad-
Guntakkal line must be converted into broad-
gauge. 

I have said already that there has been some 
improvement in the Railways.     They    have    
diesel    engines brought into being and there 
is also electrification of the engines in some 
places.  But  only  some areas  get the benefit 
of these improvements. Speedy travel   is   
made   possible   because   of these  
improvements.  But  there     are some  areas 
which,  from  time immemorial,   have  just  
remained  as   they were and have been 
neglected.    I do not .know   why   some   
areas   are   so unfortunate  not to get the  
attention from the Railway Ministers and one 
after another, they have been    quite 
indifferent. For instance, I want you to  refer  
to  the Time-Table  and tell me  which  is  the  
train from     Delhi going to  Hyderabad.  You 
have  only Delhi-Madras,  Delhi-Nagpur,     
Delhi-Calcutta and Delhi-Bombay. Which is 
the  train  that  takes  you  to  Hyderabad? You 
cannot find it in this. You will only see 
Kazipet. From there you have to go. I have 
been repeating the same thing over and over 
again and I shall not mind saying it any 
number of times till it is rectified. It is cri-
minal to make the people of a very important 
Capital City like Hyderabad take so'    much 
time  and  waste     so much time to reach their 
place. Now the   Southern   Express   takes   
you   to Kazipet at 9-15 and you have to wait 
till 2-30 in the    night just to cover these   100     
miles   from  Kazipet     to Hyderabad.   For   
this,   you  have     to waste  the  whole  night.    
Is   it  fair? Can something not be done about 
it? 

SHRI P. K. KUMARAN; This time it will 
be done. 

SHRIMATI C. AMMANNA RAJA: I am 
sure it will be done. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): The Minister has not said 
anything. Only you are saying Mr. Kumar an. 

SHRIMATI C. AMMANNA RAJA: Then 
there is the G.T., there is the Southern 
Express, there is the Janata Express and there 
is the Deluxe train. All these trains only take 
you to Madras. I do not grudge it because 
most of the area covered is Andhra Pradesh. 
But I want to reach Hyderabad without waste 
of time. Tell me how I must go. If you want to 
see which train from Hyderabad will take you 
to Delhi, you will not know. There is the 
Kazipet Express and there is the Kazipet 
Passenger and you have to find out which is 
the train that will take you to Delhi from 
Kazipet. Please take this very seriously and do 
something about it. 

SHRI SHER KHAN (Mysore): What about 
Bangalore? 

SHRIMATI C. AMMANNA    RAJA: I 
have said it even before you reminded me 
about it.  I am fair-minded I am not narrow-
minded like some other people.   So this is the 
state of affairs. There are only a few coaches 
taking you to Hyderabad from Kazipet   You 
have no Deluxe train.   If you want to catch the 
Deluxe at Kazipet you have to start from 
Hyderabad the previous night itself to catch the 
train the next morning.   Is it fair to make the 
people waste one whole night to catch     the 
Deluxe train at Kazipet?   And you do not get 
accommodation because        it comes from 
Madras and most of the reservations are done 
at Madras itself. Even people like Members of 
Parliament,  when they  approach the Railway 
authorities, are told, "Madam, we have no 
quota; anyhow, we will write to the Madras 
people and we will take a chance."   Is it fair to 
deny all these facilities to people staying in a 
particular   area? And there is no   air-condi-
tioned coach, no Janata.    The Chairman 
knows our difficulties and so   he will 
appreciate my remarks.    Also   I want Mr. 
Poonacha to travel by train to Hyderabad and 
wait there at Kazipet for four or five hours just 
to cover 100 miles. 

Then, I am really glad that gradually Third 
Class travel is made    more- 
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are 20 people on the waiting list, why do 
you not have a separate train for 
Hyderabad? There is justification for it. 
You are making the people feel disgusted 
and helpless by making them undergo so 
much of hardship. In j every train I want a 
separate ladies' compartment.    People   
laugh   at   me. 

I have been fighting with men in our 
Advisory Committee. They say that 
sometimes the compartments go empty. 
How many other compartments go 
empty? There are young women with 
babies. They would not like to travel 
alongwith men and it is not safe or good 
for them. When I ask the Railways; they 
say: *We will do it' but when anybody 
comes "for It, they say that there is no 
compartment. With whom to fight? The 
attendant does not know about it. It is the 
higher authorities who have to make the 
arrangements. Before the Chairman says 
that my time is over, I would like to bring 
something to the notice of the Minister. 
There was a Committee to go into the 
railway working in the Southern area of 
our country and particularly about Andhra 
they have written as follows: 

"To begin with Andhra Pradesh. 
This State is fast developing in the 
fields of mining, agriculture and 
industry.The registered number of 
factories in the State rose from 4,934 in 
1961 to 5.193 in 1964 and the workers 
employed from 228,000 to 258,000. It 
is to be noted in this connection, that 
the railway needs of the State have 
been specified by the State 
Government and by the National 
Council of Applied Economic 
Research in its techno-economic report 
of the State." 

The State has to-day only three main 
lines connecting the North and the 
South without any interconnecting 
lines. Large areas of Telan-gana and 
Rayalaseema have yet to be opened up 
for industrial development, as also for 
speedy movement   of   agricultural,   
mineral   and 

[Shrimati C. Ammanna Raja.] comfortable. 
Many facilities  are being given.   There is 
no use   criticising it like anything.   We 
have got drinking water facilities,     fans, 
sleeper coaches, etc.   Only I want them to 
be increased.   I want every long distance 
train to have sleeper coaches. For instance 
from Hyderabad we have only 3-tier 
coaches.    I have  been serving on the 
Advisory Committee for a long lime in this 
Zonal Railway,   First we had only three-tier 
coaches.    Then I asked for 2-tier coaches. 
They said   j 'We have abolished 3-tier, 
which     is   j free'.    For two-tier we have 
to pay.   i When all the trains are equipped 
with   | both the tier system, why should we 
j be denied both?    It is meant for the   ; 
poor people.   If I am advocating    for   j 
better third class facilities, it is     be-   | 
cause when my membership ceases, I have 
to travel in the third class.   I am travelling 
by   first class because it is   ! free.    So also 
so many are travelling   j in our country. 
There are very few who can realy afford to 
travel by first   | class. Between Vjayawada 
and Visha-   ; khapatnam—this   is  my 
experience—   j if a  third class carriage is 
meant for   ] 25 people,  there will be 125 
people travelling by that. People are      just 
pushed   in   like   cattle,      particularly   J 

with      little      children.  The 
children may      get      crushed. 
There should be more carriages and more 
women's compartments separately 
provided. Now they have no sitting or 
standing space. These may be small 
things, this may not be a learned speech 
but I want to bring to the notice of the 
Minister the ha ships felt by the people 
every day. When I go to Bombay, I go by 
the Frontier Mail. Probably no third class 
tickets are issued within a certain distance 
and so the platforms are clear. They are 
empty. But you come to our area and see. 
There will be ,'.sands of people waiting 
on the platforms. Even for first class—of 
course now Members have some prio-
rities—so many people come to me 
saying there are 20 people on the waiting 
list, to travel for Hyderabad by the G.T. 
or the Southern Express. There   are  four  
trains.        If      there 
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other produce and manufactures. It is rather 
suprising to note from the study that, right 
since independence and during all the three 
plans, only 26.31miles of new lines were 
laid in this State. Even the Kakinada Kote-
palle line dismantled during the Second 
World War has not been relaid. 

"The Government of Andhra Pradesh 
proposed to the Central Government the 
inclusion of a broad-gauge line from 
Ongole to Hyderabad, a metre gauge line 
from Rai-]ine from Kothagudem to 
Visakha-chur to Kothagudem^ a broad 
guage patnam, a broad gauge line from 
Ramagundam to Nizamabad, a broad gauge 
line from Nellore to Mydukur, and division 
of the present Howrah—Madras main line 
via Kakinada by constructing a link 
between Kakinada and Pitha-puram." 

You may say that there are so many demands 
from Andhra itself. If you look at the map you 
will find the Xelangana area not at all served. 
It is blank. They have to depend on buses 
which is not at all satisfactory. In Telangana 
so many districts are not connected with 
Railways; otherwise the Government would 
not have asked for it. The Nagarjunasagar 
Dam is coming.to a finish and I am sure the 
Minister wouM like to take the food produced 
there and so 1 hope they will think of laying 
some more lines.   So it is necessary. 

"The State Government also sug- 
ed  the    electrification    of    the 

Vijayawada-Waltair,        Hyderabad- 
W^angal   and   Hyderabad-kurnool 

sections." 
"The construction of a line between 

Hyderabad and Ongole via Nagarjunasagar to 
remove the  existing congeshion on the 
Hyderabad-Vijayawada main line, a line bet-
ween Ramagundam and Latur to open up a 
region with large forest and coal resources; a 
line between Bailadilla and Kothagudem to 
move Singareni coal to the Madhya Pradesh 
iron ores; and a rail link bet- 

ween Kothagudem and Rajahmun-dry to 
industrial complex around 
Visakhapatnam". 

More things they have said. 1 hope he will not 
only give consideration but will action them. 
The 'Hindu' gave a report about it. The 
'Hindu' is a Madras paper and everybody has 
to admit that we are short of railways. So I 
want the Minister to be kind to us and to 
connect Delhi with Benga-lore via Hyderabad 
by converting the necessary line into B. G. 
and give us more facilities- and not neglect 
us. You know Andhra is very hot and we have 
no air-conditioned trains and no direct link. 
Instead of taking 10 hours we take 10 more 
hours now. It is inhuman  and  it is  cruel. 

 
SHRI G. P. SOMASUNDARAM (Madras): 

Mr. Vice-Chairman, I rise on this occasion to 
make my observations on the Railway Budget 
for 1967 68 and I am very grateful to you for 
giving me an opportunity to share my 
thoughts in this august House. It is very 
regrettable that the current year started with a 
major accident in Kuppam near Madras. 
Sixty-nine people have died. I take this oppor-
tunity to offer my condolences to the 
bereaved families. I request the hon. Minister 
through you to give compensation to the 
families of these unfortunate . people at the 
quickest possible time. I say this because 
there is already a widespread belief r 
compensation is paid after a long time. 

While my hon. friend, the Finance Minister, 
has performed his party to tax the common 
people, the Railway Minister has also not 
lagged behind in doing so. Everybody iE 
aware that the common people have reached 
the saturation point and Ihey will not be able 
to bear any further burden of taxation.    
While our people want tax 
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relief, both the Ministers—for Finance 
and Railways—have competed with 
each other in taxing them. The hon. 
Railway Minister probably in his en 
thusiasm, in announcing his proposals 
*o increase the earnings of Railways, 
r.as not noticed a contradictory state 
ment in his speech. While he says on 
page 3 0f his speech that "increase in 
goods freight rates has a direct and 
often an immediate effect on 
the price level", on page 5 
of his       speech   he     says that 
" considering the extent of the rise in the 
general price level in the last two years, this 
increase"—that is the increase in freight 
charges and passenger fares—"1; very 
moderate '' On one side he says that increase 
in freight charges will result in price-rise, and 
on the other he justifies his proposals for 
increase in freight charges and passenger fares 
on the general rise in prices. I hope the hon. 
Minister will look into this and reconsider his 
proposals. 

I also want to make one more observation 
in this connection. The hon. Minister has 
stated that increase in passenger fares has little 
or no inflationary effect. But this is not so. 
This will certainly lead *o ri-e in prices. 
Moreover, increase in passenger fares is going 
to put people to difficulty in making both ends 
meet. It has become a fact that the non-
Congress Governments in the States, 
particularly the DMK Party's Government in 
Madras, are striving their best t0 bring down 
the prices. But the Congress Central 
Government is encouraging the rise in prices 
by its actions. Is.this the way of extending co-
operation to the non-Congress Governments? 
I leave it to your good sense to think over. 

The Railway Minister has stated that 
printing and issue of a ticket costs about 3.74 
Paise. Why not reduce this expenditure? We 
can have cheap tickets for platforms and for 
short distances by printing them like bus or 
cinema tickets. I hope the Railway Minister 
will consider this suggestion. 

Let me suggest one more thing to increase 
railway earnings.   At the back 

of the tickets you can put advertisements. 
This will bring considerable income to the 
Railways. 

Overcrowding in railways is the order of 
the day. I do not know whether a dey will 
come when you just purchase a ticket and 
board a train. People have to spend nights at 
the stations for reserving accommodation for 
travel after a month. Additional trains are the 
only solution. If you cannot do it now, why 
not decrease I class berths and increase III 
Class accommodation? Tbis will increase not 
only the earnings of the Railways but also 
transport more people. 

Day by day the services in Railways are 
deteriorating. The attendants, the electricians, 
the examiners, etc. do not attend to the genuine 
grievances of the people. I have noticed myself 
on many occasions that unless I disclose that I 
am a Member Of Parliament nothing will move. 
Mr. Mariswamy also knows this. He must have 
had greater experience. When he and I were 
travelling together, we were put to a lot of 
trouble no fan no light nothing of that sort of 
amenity. We called out for people, but none was 
caring for us. Only when we said that we would 
pull the chain and would not allow the train to 
move we were attended to. This situation will 
not I do. Something should be done urgently to 
improve the condition. 

My friend, the Railway Minister, comes 
from Mysore. He knows how Bangalore is 
important for the people in Madras, and vice 
versa. The proposal to connect Salem with 
Bangalore via Dharmapuri has not yet 
materialised. Th'ire is a line between Salem 
and Dharmapuri. This will never be 
remunerative unless the Une is extended up to 
Bangalore. This proposal should be expedited. 

A number of passengers are facing hardship 
in getting sleeper accommodation from Salem 
to Madras. The passengers from Salem must 
be provided with a 3-tier sleeper coach. 
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There is already a proposal to make 
Ercaud in Servarayan hills and Solak-
kadu in Kolli hills as tourist centres. The 
railway auhorities should improve the 
facilities for tourists at the Salem 
Junction, so that the tourists to these 
centres will not have any difficulties. 

I take this opportunity to suggest that a 
new line from Salem to Tiru-chirappalli 
via Rasipuram, Turaiyur, is a must. The 
demand is there from the people for a 
long time, but the railway authorities 
have not done anything so far. This will 
be a very remunerative route and also 
serve-thousands of people. 

Salem is facing an acute shortage of 
wagons. Starch and sage are two agri-
cultural products which are sent to 
different parts of the country from Salem. 
Because of the shortage of wagons, huge 
quantities of those products are dumped 
and are going waste. While there is food 
shortage everywhere, can we afford to do 
like this? 

Lastly, please permit me to reiterate 
what many have said here and elsewhere, 
namely to make use of the fallow land 
along the railway tracks in order to 
increase our food production. 

Before concluding my speech may I 
remind the hon. Minister through you 
that the Railways in India are for the 
service of the people. This is the main 
consideration for nationalising them. By 
all means do everything to increase 
railway earnings, but not at the cost of 
the common man. 

Thank you. 
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DR. B. N. ANTANI: Mr. Vice-Chairman> 
Sir, when I rise to make some observations 
on the Railway Budget I recall what a great 
Indian economist has recently  said: 

"The Rann of Kutch—from where 
incidentally I come—is a brackish waste 
where the lone and barren sands stretch far 
away; and tne depressing scene is only 
relieved by the Bets (islets) which are 
elevated tracts supporting life and 
vegetation." 

The picture of the Indian Railways 
economy is not altogether dissimilar. We 
have two sides of the picture, one displayed 
by the hon. Railway Minister himself, a 
gentleman unfortunately driven in bad 
company. His pamphlet on diminishing 
accidents has staggered me in the face of 
realities. The gloss given to the bad image 
cannot remain hidden. 

Some Members on the other    side, 
particularly those—who have  spoken before 
me,  had     reasons  to congratulate the hon.  
Railway Minister.    I would have done the 
same thing if I could not have suggested to 
him the better method to balance it.  One of 
the previous speakers, Shri Bhandari-ji,  has 
done so;  several  other Members on this side 
have also done so. Instead of giving away a 
large portion of    the Depreciation    Fund    
to the General Revenues if he would    have 
thought  of the  other  avenues  which have 
been suggested I think he would have been    
able to    draw     up this Budget    on a 
socialistic pattern     of society of which they 
all claim t0 be worshippers.    This is a 
Budget,    Mr.| Vice-Chairman, which, I 
think,    has. got only one vision and the 
vision isj how to balance it commercially.    
The! Britishers built  these Railways     fori 
their  own  reasons.    When  the  Rail-1 
ways came to us our approach   should' 

have been different. I stand here to ask the 
honest gentleman that the hon. Railway 
Minister is, has thi.s slant been given for the 
last eighteen years? 

Now, this the only greatest nationalised 
concern and the principles of the socialist way 
of life is to distribute equitably the earnings 
among the workers, of course, keeping in 
mind the major factors. Has it been done? Has 
not the hon. Railway Minister before him the 
grievances of the staff, particularly, the 
Guards for the last three years? Promises after 
promises are being given. What is their plight? 
Nothing is being done for them. I therefore 
draw the attention of the hon. Railway 
Minister to this matter, as one who has been 
associated with the Railways for the last fifty 
years of my career. I have seen the deve-
lopment and construction of the Uganda 
Railways I have been the Railway Manager in 
an erstwhile State which had a good mileage 
of Railways. I have seen, Sir, in order to avoid 
accidents and to increase efficiency the only 
method, the only successful method, is to 
keep the employees contented. Have we been 
able to achieve this? We have been talking so 
many things. I do not know who those 
jugglers of statistics are who created that 
pamphlet on gradual reduction of accidents 
when there is not even one single day when 
we do not read of accidents. Do they discrimi-
nate between accidents and derailments? 

SHRI P. K. KUMARAN:    We   read 
those things every day in the papers. 

DR. B. N. ANTANI: Well, they are 
complacent and they say that they have reason 
to believe that it is coming down. Sir, I ami 
very bad in arithmetic; I am very bad in 
mathematics. I only believe in the realistic 
maxim that the proof of the pudding is in the 
eating of it and not in reading these  
pamphlets. 

Leaving that apart, I will turn to the 
conditions in the Railways. The very 
approach, Mr. Vice-Chairman, has 
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got    to   be quite    different.   The approach 
that emerges from the literature given t0 us is 
only commercial.    To me, Sir, it amounts to 
this that this is an attempt to starve the already 
starving and to feed those who are overfed. 
Look at the ratio of disbursements in the 
Railways.    Take on the   one hand the 
Railway Board ind    compare the expenditure  
on  the  Railway     Board with the money 
spent on    the    staff. What is the   
conclusion?    My friends, some  
Communistic,     some socialistic, have   said   
about  the  travelling  public.    Now, with all 
these     amenities which I submit are 
imaginary, I will make a sporting offer to the 
hon. Railway Minister to accompany    me    to 
Kutch,   not   as   third   class   passenger but 
as a first class passenger and he will   find  
what   the   conditions      are there.    So far as 
the development of the Kandla  port was  
concerned,   the late    lamented    Sardar    
Vallabhbhai Patel had a vision.    When    we 
lost Karachi   he wanted to have an alternative 
port and for that we constructed  the  Kandla   
port  spending crores and crores of rupees.   
But it was not only for the purpose of 
commerce. We wanted to have a strategic 
place from Karachi down to the western part 
of India, and we should have had strategic 
railways  there.    He     prepared  a master  
plan   but  the   sadistic  people in power who 
are only happy to undo all what  the late 
lamented     Sardar Vallabhbhai Patel did, did 
not    abide by that master plan  with the result 
that we waited for the aggression by Pakistan  
when  we  rubbed  our  eyes, sat up and locked 
our stable£ when the horses had bolted.   We 
could not cany materials up  to the western 
part  of our borders.   We could not even send 
sufficient water to our brave jawans. We have 
no communications there and that  nan  is  
ignored  completely. 

I have read the literature given by them. 
Mr. Vice-Chairman. They talk about the 
extension and expansion programme and 
write there Kandla-Jhund Railways 
wonderful. In Gujarat they mention about the 
Himmat-najrar-Udalpur Railway    That is 
their 

achievement.       The     Kandla-Jhund railway 
should have   been   constructed     18     years     
ago.       I     ask     on behalf of    the     people     
of    Kutch why that railway was not given 
priority    up    till now.   There should be a 
.programme  to  extend     that     broad gauge 
railway to Bhuj and there should be a    line     
connecting      Bhadresar, Mundra,    Mandvi      
and      Koteswar which is the farthest point on 
that line. If  you   do  not  do  that,   if  you  
still remain in complacency, if you do not have 
this expansion of that strategic line you will 
regret the day of your complacency  and your  
not attending to this.   I want to know ft.   
Nowhere in the Budget, nowhere in the litera-
ture have I seen as to what is your extension 
programme or what    your criterion is?  Now 
from the erstwhile Baroda State you have 
taken Rs. 150 lakhs or something like that in 
order to construct the   Bhavnagar-Tarapore 
Railway.     Why   is   it   not   constructed?    
We have to import    coal    and diesel oil for 
Gujarat from    Calcutta side.   We spend so 
much money on it-If Gujarat produces oil, why 
not diesel-ise that portion?   I submit there is 
an attempt always to treat Gujarat as a 
Cinderella in the whole fabric and ignore the 
needs of Gujarat. (Interruption) 

SHRI C. M. POONACHA; There are so 
many others, one after another, asking for 
such things. 

DR. B. N. ANTANI: I could not afford t0 be 
apologetic and apologise as you people are. 
Remember I do not oppose for nothing. I 
oppose only where I must. I co-operate where 
I can, but I cannot be the courtier of King 
Canute as my friends on those Benches are. I 
am here to draw the attention of the Railway 
Minister to this strategic necessity. My friend, 
the previous speaker, said that speaker after 
speaker has been asking for new lines and 
extension of lines in different areas. I am not 
one of them. I do not want additional things. 
What I want is what is necessary for the secu-
rity of the Union of India. If you do hot do it, 
you are losing time when you will again 
regret. 
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My other submission is this. On all 
these amenities, which are spoken of. we 
have spent money. I admit, I appreciate 
the gesture. But as I said, the proof of the 
pudding is in the eating of it. Let him 
travel with me an^ see things for himself. 
There is a delay of eleven hours at 
Palanpur. We have to develop Kandla 
and trade and industry from Northern 
India and Rajasthan. We have to induce 
the tourists. We have to induce the mer-
chants. And what is the phenomenon? 
Merchants in order to reach Kandla have 
to spend eleven hours at Palanpur in 
order to get connection to Kandla. What 
is the position of that line? At 
Radhanpur—1 request the hon. Railway 
Minister to make a note of it— the pump 
for water in the engines gets damaged, 
gets out of action for four days in a week 
and there is always a detention for 2 J 
hours. As soon as we leave Palanpur we 
are in the Sahara. It is a holiday to the 
drivers of the Railways. Now, there is the 
question of inspection. The hon. Railway 
Minister has got the system of inspection. 
The General Manager has to visit in a 
saloon for inspection. You know there is 
the advertisement for a circus, saying 
"Coming, coming, coming, be prepared 
to see; be prepared to see." The Western 
portion is at Kandla. The headquarters of 
the General Manager are at the headquar-
ters of the Shiv Sena in Bombay. That 
hon. gentleman announced his inspection 
visit all of a sudden. It was all agility, all 
activity, painting, whitewashing, 
varnishing, everything good dressing, 
etc. Four davs later vrtien everything was 
ready" when everything was done, that 
visit was cancelled. 

SHRI ARJUN ARORA (Uttar Pra-
desh):   Very good. 

DR. B. N. ANTANI: After one month 
again "coming, coming" and the same 
thing happened. Now is that bill to be 
suffered by the travelling public, the third 
class passengers—I appeal to the hon. 
Railway Minister—on whom you are 
imposing this burden by raising the 
fares? How shall I describe it? If I start 
speaking and if you give me time,  I  will 
have the  mind of this 

honest gentleman, the hon. Railway 
Minister, melt and prove that all is not 
well with the State of Denmark, with all 
his figures, all his jugglery to which I 
was used to. I have been the head of an 
administration. In order to please my 
rulers I used to produce excellent reports. 
You cannot deceive us, you cannot 
delude us. You cannot delude yourself. 
Perhaps you believe what I say, but you 
do what you have to do. That is your 
position. I, therefore once again appeal to 
you to go into this, look at the way 
Gujarat is treated. Look at the way in 
which everything Sardar Patel wanted to 
do has been treated. There is some omin-
ous, gome vicious way of thinking. I am 
not charging you for nothing. I, therefore, 
appeal to you again to look at youir 
Railway Budget. Firstly, treat us with 
sympathy. Look at our grievances. I 
understand that some veteran 
Congressman or erstwhile Congressman 
saw a poor ticket collector taking four 
annas from a shuttle train traveller. 
Congressmen are always honest for four 
annas. They are not honest for millions. 
So, that person reported to the Railway 
Board about the conduct of the ticket 
collector. What happened? Not only was 
he sacked. The honourable highly paid 
Railway JBoard experts getting Rs. 4,000 
or Rs. 3,000, a party of experts said: "Oh, 
that man has complained. These people 
have become a vested interest. Therefore, 
there must be periodical transfers." In our 
Kutchi there is a saying:— 

It means, there was an old lady who was 
grinding millet. She was half blind. There 
were some rats coming and the rats were 
eating the flour. She could not see the 
rats. There was a buffalo tied near her. 
So, she began to hit the buffalo. The 
Railway Board punished the buffaloes 
and let alone the rats. Poor guards have 
periodical transfers from Gujarat to 
Madras, no language, no education, no 
quarters. All these grievances, all these 
deep-rooted incipient grievances cause 
these accidents. No sabotage, no human 
error, jt is th« indifforenc* On the part 
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of the staff. If you will probe into it, it will 
give you the correct causes for these daily 
derailments, etc.   So, please satisfy yourself. 

Look into the extension programme or 
expansion programme, particularly into the 
western part of Kutch, which I have 
suggested. Do not ignore Gujarat. Dieselise 
where you -can. Our co-operation is at the 
disposal of the railway authorities so far as 
Gujarat is concerned, Do not consider us to be 
your opponents for the sake of opposition 
alone. If you will take us into confidence, our 
co-operation is with you. But do not Starve 
those who are already starving and do not 
overfeed those who are already overfed. Do 
not tax the poor travelling public. I have seen 
the conditions. On the roof of third class 
carriages they are herded like cattle. We used 
to go picketing the BBCI Railway. Whom 
shall I picket today? What are you doing? Is 
this the Railway, which should have been the 
pride of the country? It is a shame on the 
country today when we see the conditions of 
the poor travelling public. In Kutch at the 
Bhuj railway station half an hour before the 
departure of the train the ticket window will 
be opened. In this summer in Kutch hundreds 
of passengers, women particularly, with 
babies in their arms, go there. They have to 
wait for hours only to obtain their tickets. The 
trains leave; the children are in the carriages; 
and the mothers weep for their children. Is this 
supervision? Is this administration? Let me be 
contradicted in one single thing which I am 
mentioning, and I shall be the first man to 
apologise. I have seen the conditions with my 
own eyes. Be human; do not be bureaucratic; 
be the God's good man that you are; and then 
you will see that the Railways will improve. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): I am sure the Railway Minister 
will take note of that. 

SHRI GULAM NABI UNTOO (Jammu   
and   Kashmir);   I   hope   the 

I House will hear me. Mr. Vice-Chair -'man, 
when I speak on the Railway Budget, my 
speech may not touch all those points which 
have been referred to here by hon. Members. 
Suggestions made or criticisms made, whether 
with respect to metre gauge turning into broad 
gauge, or with respect to the improvement in 
Railways or efficiency of staff, or with respect 
to the theft, of goods of theft of coal, or with 
respect to ticketless travel, I am afraid these 
may not find mention in my speech because 
this Department, this service is alien to me, is 
foreign to me, is of no use and utility to me. 
The House, I think, will appreciate the 
feelings, the urges that I am here to express on 
behalf of my people, the citizens of the State 
of Jammu and Kashmir. 

Sir, my State, as you know, is not only 
known for its tourism, it is a State on the 
remotest corner of the country, and 
unfortunately enough the State is situated on 
the vulnerable border, and to our bad luck we 
had the emergency not only since 1962 but it 
continues right from 1947. With all these 
factors, I feel that the Government of India in 
the Railway Ministry has been careless and 
has failed to give any attention to the various 
urges and demands we have been so far 
making that my State should be linked with a 
railway. For the last 15 years the Government 
has been making promises that the State of 
Jammu and Kashmir will also be covered by 
railways, and a programme was made that 
Udhampur, the foothill town of the Jammu 
province, would be linked up by railways 
with Pathankot. But to my surprise. I want to 
put it before the hon. Railway Minister, it 
took the Railway Ministry full five years to 
complete 8,27 kilometres. On the one hand I 
appreciate and realise the importance of the 
railway service. I feel this is a service of 
primary importance which unites the country, 
which passes through all the barriers of 
provincial, caste, linguistic and other hurdles 
in our national integration. But I fail to 
understand why the Department has 
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been so negligent towards a State which 
for its tourism, for its strategic position, 
should have been given the priority over 
all extensions. 

Sir, the Railway Department since 
1951 has constructed 4803 kilometres of 
track in the country, but I fail to 
understand why only 8 kilometres have 
been allotted to us. Was it the only share 
that we could have enjoyed from the 
Railway Budget? Sir, you have been 
giving promises after promises that the 
railway will be taken up to Udhampur, 
but this year when I look into the budget, 
I see there is no mention of it. Only we 
are consoled with this thing that a survey 
will be conducted from Kathua >to 
Jammu. Sir, I feel that when 'it took the 
Railway Department five years to 
complete 8 kilometres, I am afraid the 
Udhampur track which comes to about 
70 or 80 kilometres must necessarily take 
you 40 years. If this is the pace of 
railway development, I wonder when the 
time will come when my people will also 
see themselves linked with railways. 1 
feel that any hurdle to our economic 
development, if there ia any, as has been 
observed in the report of the Industrial 
Commission—I quote the observation 
made there: 

"Among the biggest hurdles coming 
in the way of the State's economic 
development mention 'may be made of 
the irregular and expensive transport 
system." 

I feel, Sir, this remark of the industrial 
Commission should be an eye-opener to 
the Railway Department that my State 
cannot develop economically, that 
integration is not practically and feasibly 
possible unless you mean to link the 
State with railways. I realise that the 
Department has certain difficulties. The 
terrain is tough, but it is as good or as 
tough a terrain as in Simla, and still you 
have a railway there. Though I 
appreciate the difficulties of the Railway 
Department, there should be this linking 
of Udharn-885 R.S.—8. 

pur with Kathua and I feel the Railway 
Department should give it preference 
over all other extensions in the country. 

My State is known for two or three big 
things that we export to the rest of the 
country: fruit, timber and crafts. As far as 
fruit is concerned, I hope the hon. 
Railway Minister will appreciate that for 
its preservation, for its beauty and taste, 
it requires an efficient, organised and 
systematic transport, which transport, 
because of the failure of the Railways, 
we have failed to provide, and it has 
resulted in a recurring loss of some 
crores to my State which under present 
conditions cannot bring the fruit in its 
original and indigenous form to the 
market in Delhi. Sir, and because you 
have not developed Kathua which is a 
town in my Slate, I continue to bring my 
timber, dump it in Pathan-kot and sell it 
here. Therefore, my State which has to 
load the timber at Pathankot has to 
undergo a loss of sales-tax amounting to 
the tune of Rs. 75 lakhs annually when it 
cannot load limber at Kathua which is the 
town in my State, because Kathua has not 
been developed. Therefore, I am forced 
to carry my timber to Pathankot and load 
it there and hence, 1 forfeit my sales-tax 
over it, which comes to_ Rs. 75 lakhs. I 
request, the Railway Minister that 
preference should be given to developing 
Kathua Station so that I cannot forfeit the 
sales-tax which I could have realised if I 
had loaded timber from Kathua Station 
and also it would have saved the freight 
which I would have had to pay for other 
goods also in carrying therm to 
Pathankot. I may mention here—and the 
Railway Minister may note it—that there' 
is something fishy about it in the Railway 
Ministry itself. The authorities in the 
Northen Railway do not like that Kathua 
should be developed because they know 
that once "Kathua is developed, 
passengers and goods from my State 
need not come to Pathankot and 
Pathankot will lose all the charm that it 
has and    therefore,    It    is    being 
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manoeuvred always that the development 
of Kathua Station is being delayed. 

With respect to railways in my State, I 
want to make a lew suggestions. You 
have been conducting a survey from 
Kathua to Jammu. That survey may be 
extended up to Udham-pur and a 
complete report may be sought for so that 
when they start constructing the railroad, 
it will go direct to Udhampur via Jammu. 
You need not wait for a further report 
and a further survey from Jammu to 
Udhampur. That will save time. Sir, 
Kathua Station should be developed so 
that my State need not go to Pathankot, 
and a direct train should run from Kathua 
to Delhi. 

The third suggestion that I want to put 
before the hon. Railway Minister is- .   .  
. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN): And that will be 
the last one. 

SHRI GULAM NABI UNTOO: Yes, 
Sir, that will be my last suggestion. 

The Kashmir Valley is most beautiful 
and the Railway Minister must visit it. I 
am afraid he must not have visited it 
because his Department's jurisdiction is 
not there. As his jurisdiction is not in my 
State, he might not have visited it. If the 
Railway Minister has not visited it, I 
extend my invitation to him and he will 
see that the Kashmir Valley is most 
beautiful. It is surrounded by mountains 
and you have to walk hundreds of miles 
on the mountains and hills to reach the 
Valley. The Valley by itself is a plain, is 
very beautiful with no hills .   .   . 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN): What is the 
suggestion?   Make    your    suggestion. 

SHRI GULAM NABI UNTOO: 
Therefore, you should make a survey 
inside the Valley to explore the possi-
bility of constructing a railway right 
inside the Valley so that an independent 
railway will run there, without 

being connected with the rest of the 
railroad in the country. But In the Valley 
itself a railway should be constructed. A 
survey may also be suggested for the 
Valley. 

SHRI R. S. KHANDEKAR (Madhya 
Pradesh): Mr. Vice-Chairman, Sir, to put 
it very mildly, the Budget proposals of 
the hon. Railway Minister this year are 
most disappointing. It was expected that 
the new Minister had come, that he 
would bring with him new dynamism 
and new things in his Budget and that the 
whole picture would be different. But, 
un-fortunate'y, he has chosen to tread the 
same old path which his predecessors 
did. At the most it can be said that this is 
an accountant's budget. Just on the one 
side there is a loss of some crores of 
rupees. The new Railway Minister wants 
to make up the loss by imposing new 
taxes or by raising the freight rates and 
passenger fares. It is very surprising that 
after a long, long time the Railways 
should have shown such a huge loss. So 
far, the Railways were showing huge 
profits and they were giving a lot of 
money to the general revenues also. But 
this year, about Rs. 24 crores are 
estimated to be less in the Budget. So, 
the Railway Minister has tried to make 
up that deficit. But before he had tried to 
impose new freight rates and passenger 
fares, he should have had some intro-
spection, he should have thought whether 
this loss could have heen made up "by 
eliminating wastage, by eliminating 
corruption and by taking many steps by 
which economy could be effected and 
this loss could have been made up. But 
his speech does not show that he has ever 
attempted it. It is not for me to suggest 
what steps he should take to economise 
or how wastage can be avoided. A Par-
liamentary Committee or some sort of 
Commission may be appointed. I think 
there is a great necessity now to go into 
the whole railway system so that it can 
be found out how a lot of savings can be 
made and the ordi- 
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nary public can be spared the rise in 
railway fares. I can only mention a few 
steps which he can take or which he 
could have taken while preparing the 
Budget. 

Always the complaint is that the Indian 
Railways are heavily manned, and then it 
is said that despite such a long mileage, 
15 lakh labourers are not necessary. His 
predecessor had said publicly that he 
could run the railways with half of the 
staff which is at present. But I would 
draw his attention to one thing. Has he 
looked into the question of over-staffing 
in the higher echelons of the railway 
system? Take the case of the Railway 
Board. What is the necessity of having 
such a Railway Board at all? I would 
plead that it should be abolished. I know 
that there are experts in the Railway 
Board. But the working of the rai'ways 
for so many years has shown that the 
Railway Board is redundant. The 
Railway Board does not comply with the 
orders and policies of the Railway 
Ministry. The Railway Board's orders are 
not obeyed by the General Managers. 
The General Managers are not obeyed by 
the Divisional Superintendents and 
smaller people. Therefore, what is the 
use of having such a machinery which 
does not work? It is just a white 
elephant. It is redundant. It has been 
pointed out by several hon. speakers that 
the money spent on the maintenance of 
the Railway Board is disproportionately 
higher than the money spent oh the lower 
category of the railway system. So the 
Railway Minister should either abolish 
the Railway Board completely or 
organise it in a fresh way so that much 
saving can be made. 

Similarly, I was told that in Bombay 
that the work which was done by one 
General Manager is now being done by 
two Additional General Managers. In the 
Divisions also there used to be one 
Divisional Superintendent formerly. 
Now there are a number of Divisional 
Superintendents, either his Joints or his 
Assis- 

tants. Even then the general efficiency in 
the working of the Railways has not 
improved. 

There is a tendency for more officers 
being employed in higher ranks and 
always a case is made out for the 
retrenchment of the lower staff. I will 
come to the retrenchment of the lower 
staff later. If the Railway Minister had 
looked into the working of the Railways, 
this was one of the things over which he 
could save much money. 

Secondly, coming to saloons, I had 
asked a question in this House. I wanted 
to know the specific number of saloons 
in operation on the Railways and the 
officers who were entitled to the use of 
saloons and the approximate total 
expenditure incurred every year on these 
saloons. The Railway Minister has tried 
to mix up saloons with inspection car-
riages. He said that there were 1,045 
inspection carriages and saloons. There 
was a statement attached showing how 
many people are entitled to use saloons. I 
do not grudge these people using saloons 
because they are the highest dignitaries. 
But there ig one thing which strikes me 
most. All officers holding gazetted ranks 
on the Railways are entitled to the use of 
inspection carriages while travelling on 
duty. Why should they be entitled to 
have special inspection carriages while 
on duty? A number of senior 
Government servants of the Government 
also go on duty but they do not require 
saloons. Why should the railway staff or 
the gazetted officers there—even a small 
officer is a gazetted officer—he entitled 
to use a saloon? Now if the annual 
upkeep of a saloon or inspection carriage 
required Rs. 1,000 you can imagine how 
much money is spent annually on them. 
If they are abolished the Rail-wav 
Minister can save a lot of money and the 
people can be saved from this high 
taxation. There may be many other such 
cases. If a thorough investigation is 
made, a lot of savings 
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can be made and the huge deficit which 
the Railway Minister has found this year 
can be made up. 

Having said this, I would like to deal 
with one or two problems which are 
really necessary and which are most vital 
in the Railway Administration. In fact, if 
one is allowed to speak on the entire 
railway system, there wou'd be so much 
to speak that even some hours would not 
be enough. The time at my disposal is 
very short. I would, at the short time at 
my disposal, highlight some of the 
problems that are facing the Railway 
Administration. 

Firstly, I would like to deal with the 
labour relations of the Railway Ministry. 
Whenever I had occasion to attend the 
conferences of the various categories of 
railway employees, I found a lot of 
dissatisfaction amongst the various 
categories of railway employees. In spite 
of this P. & M. machinery, the 
permanent grievances of the railway 
employees are not redressed. Therefore 
something has got to be done with regard 
to the removal of these grievances. 
Formerly this machinery used to meet 
once a month. Now on account of this 
emergency it meets twice a month. I 
referred to this matter last time also 
when I spoke on the Railway Budget. 
This machinery is not at all being used 
properly. The officers who conduct this 
meeting treat it as if it is just a formality. 
A big agenda is drawn up for the 
meeting but hardly one or two items are 
taken up. And the officer presiding Over 
this meeting conduct himself just like a 
headmaster doing his job. No discussion 
takes place. People come there from long 
distances. Representatives come there. 
They are paid T.A. and D.A. and the 
meeting adjourns within a short period. 
Many a time it so happens that the 
officer who is entrusted with the work of 
'ooking after those cases either has no 
time or he is on leave and the work is 
entrusted to a subordinate officer.    That 
is why this machinery 

which was so useful and which was 
really meant to redress the minor 
grievances of the railway employees is 
not doing anything. So dissatisfaction 
among railway employees    is 

Now about the functioning of unions, I 
would like the Railways to have one 
Union only and I would like this 
principle to be adopted for all the 
industries. I do not know why this 
principle is not being accepted at present 
in this country. At present there are so 
many Unions and it is very difficult for 
the Administration to solve the workers' 
problems. So I would request the hon. 
Minister to see to it that these minor 
grievances of the various categories of 
employees should be solved at the lower 
level itself Unfortunately, I have to write 
so many letters to the Railway Minister 
to get their grievances redressed, if the 
Minister can redress the grievances at his 
level, I do not understand why they 
cannot be redressed at the lowest level 
and so much money and energy saved. 

I then come to the case of casual 
labour. I had occasion to attend so many 
conferences of casual labourers and I 
find that a very raw deal is given to the 
casual labour. In fact, the strength of the 
casual labour in the Railways is about 
one-third. Out of 15 lakhs, about 5 lakhs 
are casual labour. But they are treated 
not as Government servants or railway 
workers but just like slaves; they do not 
have any facility. So many times 
resolutions have been passed and sent to 
the Railway Administration. Thev have 
been sent to the Railway Administration, 
but the Railway Administration 'is 
bureaucratic and authoritative or high-
handed as this. Nobody looks after their 
grievances. About their wages, I have 
asked so many questions on the floor of 
this House and I have been pleading for 
the cause of the casual labour. But 
nothing is beins* done. The Railways  
have     adopted  a     curious 
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method of giving them wages. They say that 
casual labour working in a particular area 
would be g-ven . . May I continue tomorrow 
or. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): If you will finish in five 
minutes   .    .   . 

SHRI R. S. KHANDEKAR: I will take 
another 15 to 20 minutes. I have got 25 
minutes. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): I urderstand Mr. Triloki Singh 
wanted to speak. He is not here. 

SHRI R. S. KHANDEKAR: I will take 
about 15 minutes more. That is all. 

THE    VICE-CHAIRMAN      (SHRI 
AKBAR ALI KHAN):   Mr. Reddy has taken 
25  minutas.     You have taken fifteen 
minutes.   So if you can   finish in five 
minutes   .   .   . 

SHRI R. S. KHANDEKAR: I will take 10 
to 15 minutes more. I was told that I could 
have 25 minutes. 

SHRI MULKA GOVINDA REDDY: We 
will cut out the third speaker. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): You want 15 minutes more? 

SHRI R. S. KHANDEKAR: Yes. I would 
like to make two or three points. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): I wanted to call 
Mrs. Mehta. 

SHRIMATI FUSHPABEN JANAR-
DANRAI MEHTA (Gujarat): Last time also 
I could not get a chance. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN)': I am sorry, Mrs. Mehta, if he 
had finished, I would have requested the 
House to give you five minutes. But he has 
not finished. Now the House stands 
adjourned till 11 a.m. tomorrow. 

The House then adjourned at two 
minutes past six of the clock till 
eleven of the clock on Wednesday, 
the  

 
une, 1967. 
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